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Friday. April 3.1992/ ChaIIa 14.1914 (b) I so. whalheratthe Iln __ ha¥a 
(Saka) done SO and submiIIad therl8pOrls; -

The Lole Sabha met at (c) If SO, the broad deIaiIs theI8of; and 
Eleven of the CIocJc 

(d) the stapsbaingtakanby1heGovam-
(MR. SPEAKER in the ChaR1 rnentonthebasisoftheseraparlStofurlhar 

[Translation) 

SHRI GEORGE FERNANDES 
(Muzzafarpur): Ur. Speaker, Sir, I am not 
asking you to suspend the Question Hour, 

Ibut the developments in Nagaland have not 
been reported by any of our newspapeIS. 
The Nagaland Government has been dis­
missed and the Stale has come under 
President's rule. I have given you notice tor 
Adjournment Motion. I request you to aIow 
me to raise it immediately after the Question 
Hour. 

[English} 

SHRI BASU DEB ACHARIA (Bankura): 
Sir,' am also of the same view. When the 
iouse is In session, this announcement 
ihould have been made on the floor of the 
-louse first. We will raise it during the Zero 
-lour. 

1.01 hrs. 

ORAL ANSWERS TO QUESTKJNS 

rranslalion] 

Governnwd Expenditure 

532. SHRI MRUTYUNJAYA NAYAI<: 
ill the Minister of FINANCE be pleased to 
ite: 

curtai the Goverm1enl axpadlur8? 

[E1Vfsh] 

UlNlSTER OF STATE IN llE UNS­
TRY OF FfiANCE (SHRI SHNfTARAU 
POTDl.JKtE): (a) to (d). 1hent is a 11811 
established system for expeIdkn conIroI 
in GovemmanI of IncIa. Under 1his .. ax­
pendilur8 of each......, is conIroIad and 
raviewlldbytheCOlIC8m8dFil_lCiaIadviser 
on a ragua. basis. The ovaraI budgelary 
posIion is l"BItiewed by the MinisIry aI R­
nance on the basis of data I8C8ived from 
Reserve BaM and the monIhIy accounIs 
randerad by the ConIroIIer GaIwaI of AI:;­

counts. Apart from close rnanIomg aI ax­
pendilur8bytheAnancialadvisars, Gowan­
ment have issued a number 01 -IOIIIJ 
instructionstocmalexpandilula ... ias 
haw also been advised 10 nM8Ir at .. 
scharnesandpiorlias1hemso1hilllscta .. 
of low priorIy can be eIimRIIad. This .. be 
a conIinuous process. 

SHRJ W1TUTYUNJAYA NAYAI(: Sir. I 
congraIuIaIethe~ torhavWtg n­
tiated such expendiI1n cu of an ...... 
items under the budgeI provisions 011991-
92. • is also promiIl8I1IIy seen flam catain 
Stale Iems Ike staIutofy granIS to SIale 
GoveIMa1Is. progra,,_nes and loans I"Dr 
states' plan schemIs. intenIst paynaIIs. 
pension paymenI& ....... 8Ip8Idure 
cuts have not bean proposed «s .. ggasla 11 
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I went to know from the hon, Minister 
whether prior to the proportion of budget by 
various state Govemments, the Union Gov­
ernment has taken the initiative to ensure 
rastrldlon and control over the expenditure 
budget of the Stale Govemments. 

If so, what steps has the Govemment 
taken in this regard? 

SHRI SHANTARAM POTDUKHE: Sir, 
the hon. Member has asked about the ex­
penditure budget of the State Govemments. 
OUrs is a federal Govemment. The State 
Govemmentsara having the autonomy. The 
Central Govemment comes into the picture 
as for as centrally-assisted schemes or cen­
trally-sponsored schemes are concemed. 
Necessarydiractives tocuttheirexpenditure 
have already been given to the State Gov­
,mments. 

SHRI MRUTYUNJAYANAYAK: In view 
of the initiative, has the Union Govemment 
taken such measures to constitute some 
supervisory committees or some tribunals 
which wUI go into the details of the expendi­
ture made by the various ministries and 
departments? Will the this tribunal or com­
mittee COfJl)Iy with certain provisions of law 
and procedure; and if so, it will be binding on 
the part of those who wiD belnvolved in the 
process? 

Besides that, my next suppiementaJY is 
whether, for the strict observation of this 
objective of the Govemment, the Govem­
ment wUl propose any incentive on reward 
and iq)ose certain punitive and administra­
tive measures for breach or deviation or 
departure of this objective also 

SHRJ SHANTARAM POTDUKHE: As I 
have aJreadysaid,monllunng expenditure is 
an on1JOing process. T tk:lre is one Financial 
Advisor who advises all the Ministries re­
garding expenditure. Then, there Is a com­
mittee under the Secretary of FinatlCe. The 
Cabinet secretary also monitors various ex­
cess expenditure. So, it is an on-golng pr0-
cess. 

SHRJ NIRMAI... KANTI CHATIERJEE: 
EveryGovemment expenditure is expressed 

as an income of somebody. Now, the in­
structions are for the economy of expendi­
ture. I ~t to know the income generation 
on an average which every rupee of expen­
diture results thereby. What are the deseg­
regated rations? 

SHRI SHANTARAM POTDUKHE: in­
come generation is a cflfferent exercise all 
together, Sir. 

SHRI NIRMAl KANT! CHATIERJEE: 
Every rupee you spend is itseH an income 
some where. When one rupee is cut in 
expencflture, what is the average income 
generation which will get affected? What is 
that ratio on an average? Is there a disaggre­
gated estimate? The Finance Minister who 
is here can answer this question. 

THE MINISTER OF FINANCE (SHRI 
MANMOHAN SINGH): Sir, I think there is no 
meaningful way of computing such a ratio. It 
all depends upon which item of Government 
expenditure you are going to cut. I would also 
say that when we are talking of a cut in 
Govemment expenditure, what we are talk- . 
Ing is essentially in terms of cutting nonpro­
ductive expenditure so that more 01 Govem­
ment resources can be deviated for produc­
tive purposes. so, there is no danger that the 
types of cuts which are being asked or 
ifTlx>sed in the Government would have 
adverse effect cn el1l>loyment generation. 
In fact, they will have a beneficiary effect in 
controlling inflation and will improve produc-
tivity of Govemment expenditure. .. 

SHRIPETERG.MARBANIANG: I would 
like to know from the Minister the economic 
Instructions to curtaD expenditure briefly. 

SHRISHANTARAM POTUOUKHE: Sir, 
thtl hon. Member has asked about !l1~ in­
structions regarding curtailment of expendi- • 
ture. Instructions have bEoen issued to con­
tain expenditure In respect of travel, office 
expenses like fixtures and fumishings, telEt­
phones, staff cars, casual labour, official 
lunches and dinners, publicity, publications, 
festivals, fairs and exhibitions, training, semi­
nars and conferences, International confer­
ences. maintenance, aeatlon of posts and 
revision of pay scales, releases to State 
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Governments, public enterprices, autono­
mous bodies, etc., Grant-in-aid institutions, 
re-approprlatlons, priorltlsation of 
programmes and activities, scientific de­
partments, public enterprises and autono­
mous bodies. 

SHRI ANNAJOSHI: Mr. Speaker Sir, in 
the answer, the hon. Minister has r;arrated 
there regular system of the Oepartrrent of 
Finance with regard to contrOlling and cur­
tailing expenditure. But what we want to 
know is this. In the changed financial sce­
nario, what are the special instructions is­
sued? We want to know as to what special 
care is being taken by the Government to 
curtail even the regular expenditure. For 
example, let me ask a very specific question. 
Have they instructed the State Governments 
not to expand their Ministries where it is not 
required? 

MR. SPEAKER: Can it be done under 
the Constitution? Anyway, you may reply if 
you want to. 

SHRI SHANTARAM POTDUKHE: Sir, 
all the State Governments have been in­
formed to cut their wasteful expenditure. 

SHRI ANNA JOSHI: Can we not re­
quest the State Governments not to expand 
their ministries? 

MR. SPEAKER: It is not allowed under 
the Constitution. I am not allowing your 
question. Mr. Nitish Kumar please. 

[ Translation] 

SHRI NITISH KUMAR: The Govern­
ment has issued instructions to various Min­
istries and State Governments regarding 
curbing wasteful tj)'penditure and effecting 
economy in their expenditures. The han. 
Minister has just now enumerated the mea­
sures suggested for economy and the fields 
in which economy can be brought. In this 
context, I would like to know from the han. 
Minister as to whether there has been In­
crease in the Ministers' traveling allowance, 
furnishing and other expenditure despite the 
said instructions. According to a press re-

port, the expendture has increased from 
As.S crores to Rs. 8 crores. Therefore, I 
would like to know from the hon. Minister, as 
to whether there has been any impact of 
these instructions on the Ministers' Secre­
tariats.lf not, the action proposed to betaken 
in this regard. 

SHRI SHANTARAM POTDUKHE: Mr. 
Speaker, Sir, action has been taken in all the 
Ministries and expenditure has been re­
duced on many Items. There has 'leen cuts 
In telephone, petrol and other expanses. 

(English] 

SHRI INDRAJIT GUPTA: I think the 
Govemmentwould like to convince the people 
of this country also that reduction of unpro­
ductive expenditure is essential in the inter­
est of the economy. All over Delhi, there are 
big hoardings which say that fuel is precious, 
oil is precious, energy must be conserved 
and so on. I asked this question last year and 
I am repeating it now. When our oil and 
:;>etroleum resources are so scarce, why 
does the Government permit the so called 
vintage car rallies to be held every year, even 
now? A large number of cars, perhaps be­
longing to private individuals, are allowed to 
make long drives from various places to 
various places, thereby spending a lot of 
petrol. I think the Government should try to 
show some little measure of introducing 
some discipline. Why should people listen to 
what the Government is saying when they 
see all these things happening? They are 
laughing atthe whole thing. I hope some step 
is being taken about the unnecessary going 
and coming of our Ministers to airports to see 
people off and to receive them. I do not know 
whether it is a fact and I would like it to be 
confirmed. 

I think at least for the duration of this 
crisis period, such things as these vintage 
car rallies should be stopped. Yo .. may be a 
bit unpopular with some sections of the 
people who are interested in vintage cars. 
But some discipline must be shown that 
some discipline is being introduced. last 
year, I was informed by the Minister that he 
would look Into it. But this ye •• I again see 
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a big vintage car rally, with which Govem­
ment personages are associated with re­
gard to participation in the function, prize 
giving and so on. They go on encouraging it. 

SHAI SHANTAAAM POTDUKHE: I 
agree with the suggestion given by a very 
senior Member of this House. Sir, I may 
mention here that this rally is being con­
ducted as a sports event and private 
organisations are involved init. The sugges­
tion of the hon. Member is very well taken. 

Assistance by N.H. D.C. 

+ 
SHAI CETTAN P.S. 

CHAUHAN: 
SHAIMAT, AITAVEAMA: 

Will the Minister of TEXTILE be pleased 
to state: 

(a) the amount of assistance given by 
the National Hancloomdevelopment Corpo­
ration for the upliftment of handloom weav­
ers during 1990-91 and 1991-92, state-wise; 

(b) the number of weavers benefited 
therefrom, year-wise and State-wise; and 

(c) the amount of assistance proposed 
to be given by NHDC during 1992-93; state­
wise? 

[Translation] 

THE MINISTEA OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) to (c). A statement is laid on 
the Table of the House. 

STATEMENT 

(a) national Handloom Development 
Corporation (NHDC) does not provide finan­
cial assistance to Weavers/States directly. 
However, the Corporation undertakes sup­
ply of yarn, supply of dyes and chemicals, 
promotion of marketing of handloom goods 
and organisation of workshops, appropriate 
technology exhibition and training 

progranvnes for weavers. NHDC has also 
set up marketing complexes to facilitate the 
sale of handlooms by various State Agen­
cies. NHDC achieved a tumover of Rs. 
7337.44lakhs in all these operations during 
1990-91. During the current year upto Feb­
ruary, 92 NHDC has reached a turnover of 
As. 3489. 84 lakhs. 

(b) The activities of NHDC have ben­
efited a large number of weavers throughout 
the country while the exact number of weav­
ers benefited by these operations cannot be 
quantified. 

(c) Operations of National Handloom 
Development Corporation for 1992-93 will 
depend on specific identa/proposals received 
from the state Government. 

SHAI CHETEN. P.C. CHAUHAN: Mr. 
Speaker, Sir, the condition of the hand loom 
weavers is miserable. This is the oldestin 
dusty of our country. Today the condition of 
these weavers is extremely pitiable. Some­
time back, the Govemment had launched a 
schema for supply of one lakh bales of years 
of the handloom weavers. the scheme was 
launched through National Handloom De­
velopment corporation. It was extended for 
one more year. Will this scheme continue or 
be closed? 

SHRI ASHOK GEHLOT: Mr. Speaker, 
Sir, this scheme was closed in 1991. But 
keeping in view the miserable condition of 
the weavers, we are reviewing the situation 
and we are making efforts to start this scheme 
once again in a modified form. 

SHAI CHETAN P.S. GHAUHAN: Mr. 
Speaker, Sir, the turnover of National 
handloom Corporation was AS.73 crore 37 
lakhs during 1991, but this has come dowr) 
to As. 34 crore 90 lakh this year. Will the hon. 
Minister state the reason there for? 

SHAI ASHOK GEHLOT: Mr. Speaker, 
Sir, the reason is the closure of subsidised 
yam scheme which has brought down the 
turnover. the resumption of the said scheme 
will once again increase the tumover. 


